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r- HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAO
(SPecial Original Jurisdiction)

za,

FRIDAY, THE TWENTY THIRD DAY OF AUGUST--
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRIJUSTICE J.SREENIVAS RAO -

2006 19272ot 2006 4993 ot 2O07WRIT PETITION NOs: 19216 of
9124 ot 2007 18832 ol2O12 and 36936 of 2013

WRIT PETITION NO: 19216 OF 2006-

l

I'/-

Between:
l.Smt.KummariD.Balarajamma,(Diedp.erLRs)W/o.SriLateKummariD.

Tiruoathaiah. aqed abdut 79 years, 'Occ: H6use Wife, Fl/o' 2-2'31311 ' -
Air-ri"riiJi, iva;iibao, Rep. bv her General^Power of Attornev Holder Sn D'

V;ntriuili*;islo. sri D. Bhe6maiah, aged 38 yrs, occ Agriculture, No' 2-2-
31 3/'1, AmberPet, HYderabad.

2. D. Venkateshwar, S/o. D. Bheemaiah, aged about 43 years, occ Agriculture, r
N o. 2-2-3131 1, Amberpet, Hyderabad.

3. D. Sanjay, S/o. D. Bheemaiah, aged about 37 years, Occ Business, No' 2-2- -
31 3/1, Amberpet, HYderabad.

4. D. tvlallesh, Sio. D. Bheemaiah, aged about 34 years, Occ Business, No- 2-2'
313i1 , AmberPet, HYderabad.

(Petitioner Nos.2 to 4 are brought gn record as LRs of deceased sole_ -
Feiiii6nei as per Court Order dated 22'01-2013 in WPMP No'27230 of
20111.

...PETlTloNERS /.
AND

1 The Govt. of A.P., Rep. by its Secretary, (Revenue)' Secretariat Buildings,
Saifabad, Hyderabad.

The District Collector, Ranga Reddy District, Lakdikapul' Hyderabad.

The Hyderabad Urban Development Authority, Rep- by its Land Acquisition /
Officer, Paigah Palace, Begurnpet, Hyderabad.

4. The Mandal Revenue Officer, Uppal Mandal, Ranga Reddy District'

5. P. Lakshmi W/o. late Yadaiah @ Yadagiri, aged about 48 years, '12-194,

Adarsh Nagar, Peerzadiguda, Upflal Mandal, R.R. District

6. P. Kumar S/o. late Yadaiah @ Yadagiri, aged about 30 years, 12-194, Adarsh
Nagar, Peerzadiguda, Uppal Mandal, R.R. District
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RR 5 and 6 are inrpleaded as per C'O' dt' 3-2-14in WPI\IP 46j191 of 2013 r

H,5if-t",'.'*o":7,,[1!fl3',1N3,.ff:fl';.eg"S"'.i"r'1i6s?r I[3[iio!:ol 
Business'

(Resoondent No.7 is impleaded as per Cou.rt Order clatecl 23 O8'2O24 vide

ii.=r.r',fi'L-t iiir'o'iivp-.rvrpirl-"lidd'zr-"t zotol in wP'No 1e2''l or 2006)

")

7

..IIE SPONDENTS

Petition uncler /\rt cle 226 of the Constitution of lndia pra yir g that in the

circumstances stated in the affidavit filed therewith' the Higr Coun may be

pleased to issue an orler or writ more particularly one in tf e lalure of writ of

Certioraricallingforth,]recordSpertainingtonotificationNol. 
l|,124012005dt.

23-S.2ooSpublishedinA.P.Gazette,Extraordinarydt.23-8-110t)5irndthesame

was published in Andhra Prabha Daily News paper dt 27 -8 -2(t0ti ar d quash-

C)NotificationNo.G1l424ot2oo5dt.23-B-2oo5(tothee:xtentofthepetitioner

herein) published in A t) Gazette, Extraordinary' dt 23-8-2C0 5 and

d)NotificationNo.Gl/,124012005dt.5-7-2006(tothee)(tentofthepetitioner
herein) published in A.P. Gazette Extraordinary dt' 6-7-2006

asbeingarbitrary,illo(lal,contrarytotheprovisionsofLarrdA':qusitionAcland"
violative of Article 14, i'-1 and 300-4 of the Constitution of lrrdia'

I.A. NO: 1 OF 2006 wEI4P.Xo:241-EZ-AE-?!9O a
PetitionunderSectionl5lCPCprayingthatinthelcrcttm:;tancesstated

in the affidavit filed irr support of the petition, the High Cc'ur rray be pleased to

stay of all further proceedings including dispossession of ther 6rr:tit oner pursuant

to the Draft Notification under section 6 of the Land Acquisitior Act Vide No'

G1l424O]2OO5 dt. 5-7-2006 published in A.P. Gazette ExtracrCina'y dt 6-7-2006

pending disposal of tr,: above writ petition'

l.A. NO:2 OF 2014(Wt'MP. NO:393 35 0F 20141

Petitionunderl]ectionl5lCPCprayingthatinthe(ir()lmstancesstated

in the affidavit filed in support of the petition, the High Court rrtay be pleased to

permit the Petitroners herein to file additional affidavit in 'riew of tne subsequent

developments in the above Writ Petition.
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l.A. NO: 1OF 201(WVMP. NO:616 OF 20141

Between:
1. P. Lakshmi W/o. late Yadaiah @ Yadagiri, aged about 48 years, 12-194'

Adarsh Nagar, Peerzadiguda, Uppal Mandal, R.R. District

2. P. Kumar S/o. late Yadaiah @ Yadagiri, aged about 30 years, 12-194, Adarsh
Nagar, Peerzadiguda, Uppal Mandal, R.R. District

...PETITIONERS

AND

1 Smt. Kummari D.Balarajamma, (Died per LRs) W/o. Sri Late Kummari D.
Tiruoathaiah. aqed ab5ut 79 iears, Occ: House Wife' Rl/o. 2-2-31311'
Am6erpet, nydeiaOaO, Rep. by 6er General Power of Attorney Holder Sri D.

Venkaieshwdr S/o. Sri D. Bheemaiah, aged 38 yrs, Occ Agricutture, No.2-2'
313i 1, Amberpet, Hyderabad.

D. Venkateshwar, S/o. D. Bheemaiah, aged about 43 years, Occ Agriculture,
e.Jo. 2-2-3131 1, Amberpet, Hyderabad.

D. Sanjay, S/o. D. Bheemaiah, aged about 37 years, Occ Business, No.2-2'
31 3/1, Amberpet, Hyderabad.

D. IVtallesh, S/o. D. Bheemaiah, aged about 34 years, Occ Business, No.2-2'
3'13/1 , Amberpet, Hyderabad.

The Govt. of A.P., Rep. by its Secretary, (Revenue), Secretariat Buiidings,
Saifabad, Hyderabad.

The District Collector, Ranga Reddy District, Lakdikapul, Hyderabad.

The Hyderabad Urban Development Authority, Rep. by its Land Acquisition
Officer, Paigah Palace, Begumpet, Hyderabad.

B. The Mandal Revenue Officer, Uppal Mandal, Ranga Reddy District.

9. M.Ram Reddy, S/o. Narasimha Reddy, aged about 60 years, oc-c: Business,
Ryo. H.No.255lA, Vanasthali Puram, Ranga Reddy District-500070.

...RESPONDENTS

Petition under Section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High Court may be pleased to

vacate the interim order dated 1810912006 granted in WPMP No. 241B7 of 2006

in WP No. 19216 of 2006, and dismiss the Writ Petition with costs.

Counsel for the Petitioners: SRI D.RAMAKRISHNA

Counsel for the Respondent No.1, 2 & 4: GP FOR LAND ACQUISITION

Counsel for the Respondent No.3: M/s. D.MADHAVI, SC FOR HMDA

Counsel for the Respondent No.5: SRI BAJRANG SINGH THAKUR

Counsel for the Respondent No.7: SRI A.S.NARAYANA

2

3

4

E

b

7



1

WRIT PETITION N(): 19272 OF 20Oo

Between:
Sri D. Bheenr:iah, S/o. Sri D.Tirupathaiah, aged al)ort (;3 years, Occ
Agriculture, Rl <t')- -2-31 3 I 1, Amberpet, Hyderabad.

..PETITIONER

AND
1 State of Telanlyana, rep. by its Secretary, (Revenur:) Se,;re:ariat Buildings, .-

Saifabad, Hydr:r'abad.

The District Coll ::tor, Ranga Reddy District, Lakdikapul, H 7de abacj. =
The Hyderabac Metropolitan Development Authorit t, rep . by its Land
Acquisition Olf icer, Block-A, District Commercial C c mplex, Tarnaka,
Hyderabad.

The Mandal Re:r enue Officer, Uppal Mandal, Ranga Rteddy' Dis trict. ,--
RR 1 & 3 C.T is amended as per C.O. dt 2611112014 in
WPMP.No.41740/14

...RESPONDENTS

Petition under ,\rticle 226 of the Constitution of lndi:r p.aying that in the

circumstances statelj n the affidavit filed therewith, the ii3 h Court may be

pleased to issue an c rder or writ more particularly one in .hr: nzrture of writ of

Certiorari calling for th,: records pertaining to notification Nc. Glt424O12005 dt.

23-8-2005 published in A.P.Gazette, Extraordinary dt. 23-B 2015 and the same

was published in Andl- ra Prabha Daily News paper dt. 27-8-2005 and quash:

c) Notification No Ci1 14240/2005 dt. 23-8-2005 (to the ext :nt o1 the petitioner -./
herein) published in r\ P. Gazette, Extraordinary, dt.23-8-210(r5 itnc

d) Notification No. O 1424012005 dt. 5-7-2OOG (to the exkrn: of the petitioner

herein) published in l\ F,. Gazette Extraordinary dt. 6-7-20Cr6.

as being arbitrary, ill,:,Jal, contrary to the provisions of Land Acqu sition Act and

violative of Article 14 )-1 and 300-4 of the Constitution of lnd a.

l.A. NO: 1 OF 2006(WF'MP. NO: 24286 OF 2006)

Petition under S;ection 15'1 CPC praying that in the, c rcrrm:;tances stated

in the affidavit filed in support of the petition, the High Coun nray be pleased to
stay of all furlher proc:edings including dispossession of l.h€ potit oner pursuant
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to the Draft Notification under section 6 of the Land Acquisition Act Vide No.

G1l424OI2OO5 dt. 5-7-2006 published in A.P. Gazette Extraordinary dt. 6-7-2006

pending disposal of the above writ petition.

l.A. NO: 1OF 2013(WPMP. NO:3876 oF 2013)

Petition under Section 151 cPC praying that in the circumstances stated

in the.affidavit filed in support of the petition, the High court may be pleased to

stay of all further proceedings including dispossession of the Peti{ioner from land

admeasuring an extent of Ac.0-05 Guntas in Sy.No.508 and Ac.2-29 Guntas in

Sy.No.509 situated at Uppal Bhagath Village, Uppal Mandal, Raga Reddy District

pending consideration of the Review Petition No. 35461/2011 in

W.P.No.1927212006.

Counsel for the Petitioner: SRI D.RAMAKRIS HNA f

Counsel f6r the Respondent No.1, 2 & 4: GP FOR LAND ACQUISITION

Counsel for the Respondent No.3: M/s. D'MADHAVI' SC FOR HMDA
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WRIT PETITION NO: 4993 OF 2007

Between:

1 Y. Sai Priya, D /(' Y Swamy'
Aeed about 8 )(.' s. '/
;:;: ;; i,;. tain: - (natural guardian)

s7i r',iAr"r-t , F..No 3-l7-56/16'
Galrdhi Nagar' I:':a-r T V ColonY'

iamanthaPur Il iderabad '

C. Shekar, S/o Ch Balaiah
Ascd about 2!' "eaJs'
Plo H.No. 2-').' lQ3l34lA''1,lr^ir,*uY*,'' 

IQIQnY' RarnanthaPura'

Hyderabad.

Mahaboob Ur.irrsa, W/g Shark Buran'

ased about 3t) 
"';2'1'5,"6"Y ff"il;';-i , tbolc-elr' Venkat Reddv

'liii*, no^a:''' thaPur, HYderabad'

K. Anjamma, v/,/o Anjaiah'
ased about 37 Year$,
cio. ati, H.N'r. :)' 16-io2/5,
Ka.mashiPurirr r RarnanLhaPur'

Hyderabad.

K. Laxmi, D/o Masa Reddy'
Ased about :17 '{ears,
i?"1 il]n," is :t 486, Usama Shashi,

Ashok Nagzu , HYderabad'

Zainabee, P/o AIi
Ased about +'' YeaJs'
n7o. H.No.3 l6- 102/5'
KamashiPur a nr' HYderabad'

Abbasi Begrrr r W/o AIi Hussain'

Ased about 42 Years'
R7o. H.No. ) 16-r02 /5'
KG""h,P," rn' HYderabad '

P. Anjammil, \V/o P Narsimha'

Ased about 39 Years'
iiir. i.r'r" 2 f12, Mallikarjuna Nagar'

PiriYagigr.rda JPPaJ DePot

HYderabad

.)

I
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5

6

7

8

9. V. Sudhakru, S/o' V' $unkaiah
AEed aboul. )9 Years'
d7". n.uo - -8i, Mallikarjuna Nagar'

PiriYagiguclt'' UPPal DePot

HYderabad '

Contd.........2
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P.' Srinivasutu, S/o. P. Bhaskar,
Aged about 40 Years,
Rio. H.No. 2-82, Ma.llikarjuna Nagar'

Piriyegiguda, UPPaJ DePo(

Hyderabad.

N. Anjane, W/0. N. Ikishna,
Ased about 42 Yeafs,
n7o. n.No. 3-17-56116, Gandhi Nagar, /
RarnanthaPur, Hyderabad.

P. BaJa Theresa, \Y/o. P. $aka ReddY,

.cced abqut 32 yeafs,
n7o. H.Nq. 37-9?t451trs, Madhur Nagar' -
Neiedmet X RPad, Secunflgrabad'

F. $enjeeva Rao, S/q- B. Balaiah
Aced about 47 YeaJS,
R7o. H.No. 23l 15, J.$.N. CalonY, /
Sireet No. 8, HabsiSuds, HYderabad'

P. Aruna, W/q. Anjarah,
Aqed about 42 Ye4rs,
R7o. H.No. Q-7O3/2111/t / rL8/a'
fadfrirbag, AmberPet, HYderabad'

B. SriniYa$a Chary, S/o' B' Vishnu Murhty' -
Ag9{ afoqt ?9 Yeals,
n7". X.llo. 11-14-307, $rinagar Colony'

L.B. Naaar, HYderabad '

Sudhakgr, S/ o. late Ramcharder'
Aced abqut 39 Yeqrs,
n7o. H.I'Io. I I -i4-307' srinagar Colony',
L.B. Nagar, HYderabad'

B. venkata Chary, S/o Vishnu MurthY' 7
Aced about 37 Years'
iil. rl.no. 1l-i4-3Q7, $rinagar colonv'
L.B. fagar, HyCerabad'

K. Surender Reddy, $/o K' Pratap Reddy' ,
Aced abqut 35 Years,
n7o. I'l.Nq. 3-17'56/16' Garrdhi Nagar'

rl!* i.v.' coro"v, Ramaathapur' Hyderabad'

S. Hemalatha, W/o S' Jodu
Aced about 34 YEars,
i7o. H.no. 3-rils6l16, Gandhi Nasar' /
ilv. coto"v, Ralna-nthapur, Hyderabad'

M. Narsing Raq, S/q' M' Shankaraiah'
Ased about 37 Years'
R)o. H.No. l2-tr-864 12'
Varasiguda' Secunderabad'

R. BaJa Swamy, S/o' Nareimha' )
Aced about 38 Years,
n7o. ff .No. 3- 1-83/ I , old Ramanthapur'
Hydprabad.

t2
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t4
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r8.

I9.
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7\l9
Pl Bal Redcit , S/9. Showreddy
,dged about ( il ye4Js,
R/q. H.No. 3-.7-56/16, Gardhi Nagar,
Nea.r T.\/. C.o[c,ny, Rafnalthapur, Hyderabad

21. K. Qevarqh li,'o. K. Venkataiah,
Aged abgut :7 yga,rs,
R/o. H.No. 2.:t-4/1, O.U. Road,
Vidyaregal, rly{pr3[ad.

24. M. $ukgshin , w/o. M. Bal Reddy .-
Aggd about 53 years,
R/o' Pochafaln vilagq, Ghatkesar MandaJ,
R4nga Reddy DiqFicL

25. M. pai Redd1, g/q. venk+t Reddy
Aged about 62 yeerE,
R/0. PochaJ'an1 Village, Chatkesar Mardal,
Ranga ReddY District.

25 D. $aryEmrn,r. W/o. p. Yadalah,
Aggd alout 6g yqqrs,
R/Q. PqchaJam Village, Ghatkesar Marrda], /
Ranga ReCd.y District.

27 R. Kasim QCLrct, S/q. Bhichanna,
Age{ a}q\it +r ysE.,
R/o. H.No.'z- 1 -?90 / 1 / C,
Backside Kor a-nti Hospitals, Garldhi Nagar,
NqJlekunta, ttyderabad.

28 B, Swaroopa, W/q. B. Srinivas,
.dted 4baut 3) y9a,rs,
R/9. H.Ng. ',>.-l-39O/1/C, Backside Korarti /
Hospitalg, Q'andhi Nagar, NaJlakqnta, Hyderabad.

29 L. Raju, S/c. L. Narayana,
Aged abqut 3r) years,
R/q. H.No. rl,-l-39OIL/C, Backside Koranti
Hoqpitals, Qandhi Nagar, Nallakunta, Hyderabad. 7

30 L. Chaldrai.ah, S/o. Nar?yana
AEed abqut 2() yeaJs,
R/o. I.l,No. tl,-l-390/l/C, Backside Koranti
Hospita]s, Ga:dhi Nagar, Najlakunta, Hyderabad

3r Y. Nagaiai, I /,2. Y. Veerqiah
Aqed abqut ,+() yga.rs,
R/o. H.NA. tl,-l -399/1. /C, Backside Korarti
I.lcspitajs, GarJhi Nagar, Najlakunta, Hyderabad

32. J. M{lamma, w/e. J. Negaiah
Aged abqut 4() years,
R/0. H.No. 2-1 39O/l/C, Backsifle Koranti
HospiteJs, Gzurdhi Nagar, Nallalo.lnta, Hyderabad

(

K. taxm4m ne L, W/0. Narsimha,
Aged abgut 3(r years,
R/0. H.No.3-4 I 12/l/F, Balaji Nagar,
RaJnarthaplrr, Hyderabad.

Contd 4
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@
M. Shashidhar, S/o. Iate M.V. Krishna Rao,
Aggd about 42 year$,
R/o. H.N9. 7-24lI, S.S. NaS$, St.N9.8,
Ha$siguda, tlyder4bad.

35 A. Mapga TayaSq, W/o. A. Subba Rao,
Aged ahout 35 yq6,rs,
R/9. H.No.1-2-2681 1, S.D. Road,
F.S. Cgmpaund, Secunderabad.

36. I4.D. Yqunq, S/9. Md. Yousuf
Aggd about 40 yeqrS,
R/q. t{.No. 2-2-92/7, Turab Nagar,
tunherpet, Hyderabad.

3S

39. B. QhaJivan, S/o. B. Sharrkarappa,
Aggd about 40 yea-rs,
R/o. H.Nc. 3-16-110-690/8, St.No. 4,
Vasavi Nagal, Venkatreddy Nagar,
Rqrnanthepur, llyderabad.

40

41.

42

43. Md. Sharnaaz Beguma, W/o. Md. Riyaz,
Aged aboqt 30 years,
R/9. H.No. 2-32/ 152/ 19O, Babu Nagar,
,dmberget, Hyderqbad.

44 T. Nagamalleshwai, D/o. T. Koti Reddy,
Aged abaut 18 years,
R/o. H.No. 4-63/8/Y,/s, Arvind Naga.r,
Ramanthapur, Hyderabad.

Cent{........;5

P. Shiveppa, S/9. late P. Adi(yappa,
Aged flboqt 49 years,
R/o. H.Nq. C-71, Kachiguda Railway Quarters,
KachigUda, llyderabad.

G. Jagadevi, W/o. G.R. Siddappa
Aged about 39 years,
R/o. H.Nq. 3-16-1Q8/4, Vasavinaga.r,
Street N. 1, Ramanthapur, Hyderabad

Apdqt Rawgf, S/0. Md. Syed
Aged apout 40 years,
R/9. H.Ng. 2-3-504/5, Ashok Nagar,
Amberpet, Hyderafad.

D. Mallesh, S/o. late D. Sangappa,
Age{ abgqt 38 years,
R/o. C/o. Q.R. $id(appa, H.No. 3-16, r08/a
St.No. 1, Vasavinagar, Ramanthapur, Hydera$ad

P. !a,6a5nma, W/o. P. Cha-ndraiah,
Aged about 40 years,
R/o. H.No. 2-3-35 / K3 / 3 / A,
Sha,nker Nagar, Road No. 6,
Ambgrpet, Hyderabad.

ra; rr8L1'-1 r-,-.!ri!.4. J_-r-
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46

47

48

49

51

tr2

53

56

9. tgli .J,r.:, W/o. C. pandurangam,
Aged abollr L O )ea-rs, .,.
R/o. C/o. (. Qeetha, H.No. 3,8.r3l Ia, /
Nehru NaU?r, Rarnaathapur, Hyderagad.

T. Flussain, g/o. T. pedabala.rai
Agad about 30 years, 

"/R/o. H.No. I 8-t?. Nqhru Nagar,
Raman Ura p .: r. Hyderabad.

$. Frasarure .-a5mi, W/o. B. Srinivas,
Aged about 32 years,

1/g. I Nq :.24, st.No. 8, s.S. Nasar,
HEfsiguda, !{yder4bad.

It.V, R_amali ngae5hwq,r Rao, S/o. Nageshwar Rao,
Aged a[our ]i5 years,
R/o. H-Ng. 3.2- 109/C, Old Ramanthapur,
Vppal MaId J, Rarga Reddy Distr.icr.

Y. Salastina Mary, W/q. y. Samsung Reddy,
Age(apgut<Oye4rs,
R/0. H.No. 3.8-i2, Nehru Nagar,
Rqm4nthag'q r. Hyderabad. -

50

Jalapriya Al)iJtrnents, Arvind Avenue,
Ramarrthaptrr Hyderapa{.

54. N. gabq Rao, a/o. (otaiah,
Aged abOut 2t9 'tears,
R/o. H.No. 3.t - t6 / t7 /A/3, Srirama Colony,
R4manthapur ){yderabad.

55. N. $anrosh, I(rrmar, S/o. Kishan Rao,
Aged about 36 1.ears, /'
R/o. H.N9. 3.9- 12, Nehru Nagar,
Ra,rna.nthgprJ s, I{yderabad.

S. Sriqivas;r Jhasy, S/9. Sataiah,
Aged about 32 yea5s,
R/o. H.No. p I 7-9, Garr{hi Naga.r,
Rarnaathapur, Hyderabad.

A. Suryanqr.ay4na, S/o. a. Veerana,
Aggd abqqt 57 years,
R/q. R.S. Blothers,
Ageerpet, Flydgrabad.

- B. Suvar-na, !v/ /o. B. Sanjeeva Rao,
Aged about 4() years,
R/o. H.N9. 7-23-r5, J.S.N. Cotony,
St.N9. q, Hap,;iguda, Hydera[ad.

M. $qraiah, S/o. Rama Kotaiah,
Aged about tij years,
R/9. H.No. Ethck - II, plot No. 7,

N. Frasad Ra,r, S/o. N. Kishalr,
Aged about 34 years,
R/o. H.No. 3-e.. 2, Nehru Nagar,
Ramarrthapur-, llyderabad.

Contd.........6
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V. Madhavi, W/o V Manohar'
Ased about 37 YeaJS'
Rlo. H.No. 3- i0-59' Gokular Nagar'

Ra,rnanthaPur, HYderabad'

M. Ravinder Reddy, S/o venkat Reddv'

Ased about 48 YeaJS'
Rio. x.no. 3- 10-59' Gokular Nagar'

RamantiaPur, HYderabad'

60

58

s9

61

62

63.

Q'r

65

66

67.

Shaik M+abgobi Bee, w/o Shaik Peeravalti'

Aced about 35 Years'ii;:J;. i. $fu"karaiah'H No c-13'

iyY. c,iri"r' Rama,nthapur' Hyderabad'

M. Laxmi, rY/o. M' Narsimha CharY'

Ased about 50 Years,
n)o. H.No.3-3-78, Aravind Nagar'

narnarrthaPur, HYderabad'

N. Kamala, w/o M' Satyarrarayana Chary'

Ased about 2E Years'
Rjo. H.No. 3-3-48, Aravind Nagar'

nernarrthaPur, HYderabad'

K. Laxmanma, W/o' K srihari'
Aced abQut 28 Years,
n7.. u.li". 3'5'12l l, Nehru Nagar'

narnarrthaPur, HYdera$ad'

V. Gopi Krishna, S/o V Chandra Shekaram'

Aced about 34 Years,
Rjo. H.No.3-3-77, Anand Nagar'

RananthaPur, HYderabad

P.V. Sundara Murthy' S/o BhaskaJ'

Ased about 40 Years'
n7o. H.t''Io.3-3-77. Anand Nagar'

RamanthaPur, HYderabad'

E. Jayarrthi, W/o E v G-K Sharma'

Ased about 49 Years'
tiill rt.n". 18/i8- lo3' Kamala Nagar'

cilartarrYaPuri, HYderabad

V. Veerg ReddY, S/o' V P' Veera Reddy'

Aeed about 34 Years'
ni.. U.llo. 3- 13- 1 13, $rinivasapuram'
RamanthaPur, HYderabad'

P. Fhagavarth Rao' S/o P' Bheem Rao'

Aced about 68 Yeals'-iYL. 
n.no. 3-8-12, Nehru Nagar'

Ra$arlthaPur, HYderabad'

68 T. Raghavgnder Rao, S/o' late T' Chander Rao'

Aced about 43 YeaJS'
R"/.o. H.Nb.3-8-12, Nehru Nagar'

RanrarrthirPur' HYderabad

Contd........7
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76
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P. Vasunc.ar,1, W/o. P. Venkateshwar Rao,

Aged abour it3 yeafs, ./
R/o. H.Nc. 3-3-S-45/C, Srinagar Colony'
Ralnanthirt ur, Hyderabad.

R. Sirisha, p/4. R. Rajam Paralnesh Yadav,
Aged about :10 yeaJs,
R7q. I,I.Nc,. 3-5-582/ 1, Hayathnagar, Hvderabad 

-'
R. Divya, D/o. R. Devender Yadav,
,dged E$oqt i9 Years,
R7q. H.N(,. 3 -5 -582 / L, Hayatnagar, Hyderabad.

C.H. MaIIes lLwari, W/o. C.H. Satyanaraya.na, /
Agc{ abotrt :16 Years,
R/o. H.No. 15-4-486, Afzal Cunj,
Osmq.n ShrLhi, HydErabad.

R. Anjaneyrlu GoUd, $/o. Buchann+ Goud, a
A.fled abotll :i0 yea,,rs,

R7o. Gadhr I'lagar, Koranti, Na[akunta, Hyderabad

T. Keteshwar Rao, S/o. T. Peeda I(ottaiai,
Aged aber:l ,+3 years,
R/o. H.No. r4-F6-I8/31, Vivek Nagar,
St.No. 8, R marrthapur, HYderabad.

g. Tayyatra. W/o. Md. Farooq Palli,
P.No. lOi, f,,.No. 1-9-491 1/ABCD,
qurushaJliic:r APartrnents,
Ram Nagru, Hyderabad.

Saleya Begr,rm, D/9. Md. Rajan AIi,
Aged abo u'. 24 Years,
R/o. H.No. :l-7-12, lndranagar'
Rarna,ntlra :r.lr, HY{erabad.

Shalini, t[ / o. Md. Jager MiYa,
Aged abou . 28 year$,
R/o. H.N,l. :l-L7-56/2OA, Garrdhi Nagar,
Ranartha ) rr, Hyderabad.

Md. Ramian Ali, Q/9. Abbas Ali,
Aged ahoul46 years,
R/o. H.Nq i)-4- 16 / 19 / a' Srirq:n Colony,
Ramarthalur, Hyderabad.

P. Laxmi Eai, W/4. P. Pa.rvathalu,
Aged abou L 55 years,
Rig. H.No '-35-21, Vijayalaxmi Nagar'
Nagaggul viuage, Ranga Reddy District.

P. Jangaiah, $/o. Maltaiah,
Agqd abcut 4Q Years,
R/o Ga:rapur Village, Gharkesar Marldal,
Ra.nga Rr:c Cy District.

tl

Contd
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P. Abshira;ri, W/o. B. Prasad,
Aged about 28 years,
R/e. H.Nq. ?-t7-tr6/ r,27J/r,
R4m4rlt}3pur, Hyderabad-

;\t,
82 Q. geshu K\:mar, $/a. Venkaleshwarlu,

Aged about 3Q years,
R/o. H.No. 3-4-8310, 2OQl8, Arvind Nagar,
Rqmartthqpur, Hyderabad.

84

o\, M. Audalu, w/o. M. Bala Krishna,
Aged abqut 32 y"ars,
R/9. H.No. 3-4-26/29, Srirarna Cotony,
Ramaalhapgr, Hy{era\a{.

E. SaUqnarayaaa Reddy, S/o. Ram Reddy,
Agcd abgut II years,
R/o. H.Ng. r-9-650/ 1, Vi{yaragar,
Hyderaba{.

85. B. SatyaJrarayana Reddy, S/o. Ram Reddy,
AgeQ a[out 54 years,
R/o. H.Nq. 24-95/2,Iraxmi Na.rayala Colony,
Uppa.l, Raaga Reddy District.

86 K. Srisailp,rn, S/o. Ssrrgappsj,
Aged about 40 years,
R/0. H.lro. 3- 16- I 1q-S90b, Vasavinagar,
Rqma.nthapur, Hy(erabad.

87. M. Devi, W/o. M. Ch4n(rasheketr,
Aged aboqt Q5 yc+s,
R/o. R4mreddy Nagar, Ramanthapur,
Hyderabad.

88 G. Renuka, W/o. G. Mochaiah

R/0. H.NO. 15-4-486, Afzalgunj,
Hyderabad

89. $angani Maheshwaralna, W/o. S. Chinnaiah,
Aggd a$gut 24 years,
R/9. H.Ng. 3.14-36/5/7, Vivek Nagar,
Ranga Reddy District.

Petitionqrs

\

\ I
I
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AND
1 State of Telarrqana, rep. by its Secretary (Revenue), ie r;re ariat Buildings,

Saifabad, Hyderrabad.

The District Coli,:,:tor, Ranga Reddy District, Lakdikapr:o1 [lyderabad.

The Hyderaba,l tJrban Development Authority, Rep. by ils L rnd Acquisition '--
Officer, Paigah [)alace. Begumpet, Hyderabad.

The ft/andal Rr:r,e,nue Officer. Uppal Mandal, Ranga RedCy District.

R1 C.T. is amended as per C.O. dt. 26t11t2}14 in WPI!!P. No 45247114

.R 
=SPONDENTS

Petition under ,\rticle 226 of the Constitution of lndizr t)'aying that in the

circumstances state,l in the affidavit filed therewith, the li;h 3ourt may be

pleased to issue a vrril order or direction more particularly :re irr the nature of

writ of [\rlandamus declaring:

a) notification No. G1/:16'17/2005 dt. 23-B-2O05 (to the er(tent of the pelitioners

herein) Published in A.P. Gazette, Extraordinary, dt.23-8-120{)5 rnrl

b) Notification No. O' 13617/2005 dt. 5-7-2006 (to the extent cf the petitioners

herein) published in ,\ P. Gazette Extraordinary dt. 6-7-2006

as being arbitrary, illeqal, contrary to the provisons of Land Ar:qursition Act and

violative of Artlcle 14 , 2'1 and 300-4 of the constitution of Inc ia, co lsequently set

aside the above notif ic:ations.

l.A. NO: 1 OF 2007(W],MP. NO: 6392 OF 2007)

Petition under liection t51 CPC praying that in the cirr:um;tances stated

in the affidavit filed in :;upport of the petition, the High Court rr ay be pleased to

stay all further proceedings (including dispossession of the pet tro-rers) pursuant

to the Draft Notificati,rn under Section 6 of the Land Acql isilior Act vide No.

G11361712005 dt. 5-7-2006 published in A.P. Gazette Extraordi"ar', on 6-7-2006.

l.A. NO: 2 OF 20U{t^/f,MP. NO: 13826 OF 20111 ,."

Petition under fir:ction 1 51 CPC praying that in the c;rc um ;tances stated

in the affidavit filed i1 :;upport of the petition, the High Ccur rray be pleased to

stay all further proceedings (including dispossession of the pe:itro rers) pursuant

2
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8 @
totheDi.aftNotificationunderSection6oftheLandAcquisitionActvideNo
G1t3617t2oo5dt.5-7-2006publishedinA'P.GazetteExtraordinaryon6-7.2006'

Counsel for the Petitioners: SRI HARENDER PRASAD ..-

Counsel for the Respondent No.1, 2 & 4: GP FOR LAND ACQUISITION

Counsel for the Respondent No.3: M/s. D'MADHAVI, SC FOR HMDA / ,-
SRI P.RAJAGOPALA RAO .,.

WRIT PETITION NO: 9124 O F 2007

Between:

P. Naga Jyoti, Wo. GoPal kishna
Aged about 28 years, Occ: Household

R/o. H.No. 7-30, S.S. Nagar,

Street No. 8, Habsiguda.

2 R. Vijaya Laxmi, Wo. Krishna MurthY

Aged about 38 years, Occ: Household

FJo. 17-10/1, Gandhi Nagar
Ramanthapur, Hyderabad.

M. Lalithamma, Wo. Balaram
aged about 35 years, Occ: Household
R/o. H.No. 2-l-390lllc, Gandhi Nagar

Nallakunta, Hyderabad.

E. Parasu Ram, S/o. E. Ramulu,

aged about 27 years, Occ: Business

R/o. C-E7/A, Road No. 9,

Film Nagar, Jubilee Hills, Hyderabad.

1( ?adrra;. rf r'/o. Satydlarayana
Ag€d about 36 years, Occ: Holsehold

3

4

5

6

S. Yadamma, D/o. S. Jagannadam

Aged about 28 years, Occ: Household

R/o. Plot No. 2 l, Road No. 4
Sri Sai Nagar Colony, Nagole, Hyderabad

V. Venkatesh, S/o. V. Chandraiah

Aged about 34 years, Occ: Business

R/o. H.No. 3-16-9912125, Venkat Reddy Nagar

Ramanthapur, HYderabad.

P. Krishnama Chary, S/o' P. Ramulu
Ag€d about 41 Years, Occ: Business

R"/o. H.No. 3-16-1081912, Stre€t No. 9

Kamakshipuram, RamanthaPur,

Hyderabad.

P. Dhanalaxmi, Wo. Srinivas

Aged about 33 years, Occ: Household
R-io. Qt.No. 169, Police Line
Amberpet, Hyderabad.

7

I
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13.

l0

14.

l5

N. \'i aya Kumar, S/o. Sampath Kumar
Agr:c about 33 years. Occ: Business
&b. - 2-178, Chenna Kesava lemple
R.I']. l.oad, Secunderabad.

\2. ll,rshu. S/o. Srinivasa Chary
Aqttl r.bout 26 y,cars, Occ: Business
ILo -l4-50, Navaranga Guda,
Ranr:nthapur, Hyderabad.

Venrrla Laxmi, Wo. V. Markandeya
Aged about 40 years, Occ: Household
No. 1 -9 -l 15/2, Ramnagar,
Hyder abad.

Rudrz .{nasuya, Wo. R. Shyam Rao
Age,J about 55 years, Occ: Household
Wo. I -9-91/A/4, Ram Nagar,
Hyd,:rabad.

P. Verrkat Ram Reddy, S/o. P. Bal Reddy
Aged tbout 30 years, Occ: Business
fuo. 3 l6-95/8/ l, Venkat Reddy Nagar
Ramarrthapur, Hyderabad.

Satyar;an Balure, S/o. pandurang Rao
n ge.L i l- out 28 years, Occ: Business
Rro. 1,8- l3r l4i t, Chandrabagha Nivas
\iehru \ agar, Ramanthapur,
I I1'de n l- ad.

['. Suji L:ta. W/o. P. Sambaiah
,{ged ahout 54 years, Occ: Household
Rro. Irlrr No. 2C14, S\ l Apartments,
Road i.'r:,. 14, Chaitanyapuri,
Dilsukhnagar, Hyderabad.

Ch. Pri neela @ Pushpa, Wo. Ch. Jangaiah
r\ged a r;ut 35 years, Occ: Household
C/o. ['. Sambaiah, R/o. Flat No. 204,
SVI.I Arertments, Road No. 14,
Chaitanl,apuri, Dilsukhnagar,
Hydera rad.

K. Srin las, S/o. Sreeramulu
Aged atrout 43 years, Occ: Business
R-/o. Flat No. 303, Maruthi Homes,
Old Marthi Nagar, Ko$apet
Hyderat,a d.

I6
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20

2l

22

23

24

25

26

K. Kalavathi, Wo. K. Srinivas

Aged about 38 Years, Occ: Household

R/o. Flat No. 303, Maruthi Homes,

Old Maruthi Nagar, Kothapet,

Hyderabad.

R. Madhavi, Wo. GoPala Krishna
Aged about 32 Years, Occ: Household

R/o. 4- I 1 l/A, Public School.

Ramanthapur, Hyderabad.

M. Bikshma Chary, S/o. late 'fata Chary

Aged about 52 years, Occ: Business

R/o. 3- I4-50, Venkat ReddY Nagar,

Ramanthapur, HYderabad.

K. Narasimha Rao, S/o. Sambasiva Rao

Aged about 34 Years, Occ: Business

N o. 3 -13-7 / A,SrinivasaPuram,
Ramanthapur, HYderabad.

Il. Venkata Lakshmi. Wio. E. Ganesh

Aged about 48 Years. Occ: Household
Rlo I -a-211'71136. Padmashalini Colony.

Kavadiguda, HYderabad.

P. Vijaya Lakshmi, Wo. P.V.S. Kumar Naidu

Aged about 38 Years, Occ: Household

No. 2-2-185/24113/A./1, Mallikarjuna Nagar, /
Amberpet, Hyderabad.

M. Bushanam, S/o' M' Lakshmaiah

Aged about 40 Years, Occ: Business

FUo.3-14-3615/4, Street No. 2,

Vivek Nagar, Ramanthapur, Hyderabad'

P. Sri Rama SubramanYeswari
W/o. P.V.V. SathYaranaYa /
Aged about 29 Years, Occ: Household

R/o. 3-3-64186ff , Endowment ColonY,

RamanthaPur, HYderabad.
Petitioners

t
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AND

1 State of Telan;ana, rep. by its Secretary (Revenue), Socretariat Buildings,
Saifabad, Hyd,e abad.

The District Collector, Ranga reddy district, Lakdikapool. Hyde-abad.

The Hyderabad Urban development Authority, rep. by its, Land Acquisition
Officer, Paigalr ralace, Begumpet, Hyderabad.

The lvlandal R,l'/enue Officer, Uppal Mandal, Ranga Rec dy Di:;trict.

Rl C.T. is amerrded as per C.O. dt.2611112014 in WPI/IF'.Nc.45090/14 -

..RESPONDENTS

Petition under Article 226 of the Constitution of lrdiil ltra1 ing that in the

circumstances stated rn the affidavit filed therewith, the Higrh Court may be

pleased to issue a vr'r il , order or direction more particularly on : i r the nature of

Writ of Mandamus dr:r:laring:

(a) notification No. Ci' t361712005 dt. 23.8.2005 ( to the ext()nt of the Petitioners

herein) published in ,q P. Gazette, extraordinary, dt. 23.8.20C5 e nd

(b) notification No. C;1/3617/2005 dt. 05.07.2006 (to the extr>nt of the petitioners

herein) published in ,A P. gazette Extraordinary dt. 06.07.200 j

as being arbitrary illegal, contrary to the provisions of Lanc ar;quisition Act and

violative of article 1,1. 21 and 300-4 of the constitution r:f ln,Jia, consequently,

set aside the above nolifications.

l.A. NO: 2 OF ZO|7(UV!,MP. NO: 11669 0F 2007)

Petition under lir:ction 1 51 CPC praying that in ther c rc rrm ;tances stated
in the affidavit filed i,r s;upport of the petition, the High Cour rray be pleased to
stay all further procee iings (including dispossession of thr-. t,e.itio rers) pursuant

to the Draft Notificati<rn under section 6 of the Land Acquis tior Act vide No.

G113617l2oo5 dt 5.7.i1006 published in A.P. Gazette Extraor,iirr rry on 6.7.2006.

WPMP. No: 13788 oE 2911 /

Petition under S ection 151 cPC praying that in the circL ms tances stated )
in the affidavit filed in support of the petition, the High court nr ry be pleased to
stay all further proceerlings (including dispossession of the F eti .ior ers) pursuant

2

3

4

+



l0

to the Draft Notification under Section 6 of the Land Acquisition Act vioe No, .-

G113617|2OOS dt. 5.7.2006 published in A.P. Gazette Extraordinary on 6.7.2006.

l.A. NO: { OF 2007(WVMP. NO: 3205 OF2QQ7)

BETWEEN

-/-
q,/,The Hyd erabad Urban.Developmput"{ut}Onty,. 

rep. by its Land Acquisition Officer,
Paigah Palace, Begumpet, Hyd. , Petitioner/

3'd Respondent

*

And

zt. P. Naga Jyoti, W/o Gopal Krishna,
aged about 28 years, Occ: Housr:hold,
tuo IJ.No. 7-30, S.S.Nagar,
Street No. 8. Habsiguda.

4.- X. viiarya Laxmi, Wo Krishna lrlurthy,
aged aboLrt 38 years, Occ: Llouschold,
tuo l7- 1011, Gandhi Nagar,
Ramanthapur. Hyderbad.

J. M. Lalithanima Wio Balaram,
aged about 35 years, Occ: Household,
tuo H.No. 2-l-390lllc, Gandhi Nagar,
Nallakunta. I'lyderabad.

i .--4 E. Parasu Ram, S/o E..Ramulu,
aged about 27 yearc, Occ: Business,
R/o C-81lAr Road No. 9, Film,Nagar,
Jubilee Hills; Hyderabad. , .

z-5. S>Yadamma, Dio S. Jagannadam,, .

aged aboui 28 years, Oci: Housphold,
R/o,Plot'No.,2[, RoadlNo. 4,
Sri Sai Nagar Colon'y,,Nagole,
Hyderabad.

i6.- V. Venkatesh Slo V. Chandraiah.
aged about 34 years, Occ: Business,
Rro H.No. 3- 16-99/2/25.
Venkat Reddy Nagar, Ramanthapur,
Hvderabad-

7. P. Krishnama Char-"- S/o P. Ramulu,
aged about 4l years, Occ: Business, -
R/o H.No '-16-1A$/9/2, Stleet Nh. 9,
Karnakshipurarn. Ramanthaptrr, Hyderabad

vr:



*r
r81 P. Dhanalaxmi [,o Srinivas,

aged about 33 Ye lrs, Occ: Household,

R/o Qr.No. I 69. P c lice Line, Amberpet,

Hyderabad.

,6. K. Padrna W/o S rtYanaraYana.

ul"a-^Uout 36 1ea's. Occ: Household,

Rro E/V/ I2. N(ll. lndustries,

Simhapuri N{atar r:palli N{andal,

Nalgonda Distrit:

{

,,'10.N. Vidya Kumar lSio Sampath Kumar'

aged about 33 1'ears' Occ: Business'

No 7-2-378, Chr:nna Kesava TemPle,

R.P.Road, Sectrnderabad.

-,'l'1.y. Raghu, S/o lilinivasa Chary,
aged aqouga6 ,Ii e aq*trQcc:,!usi1lp$p,

R/. p, p; l${fl 
' 
Na :ay(qq! LCnr dq

RamanthaPur, I{ vderabad.

,.,:,t r 'r.,l'j|

.---14.P. Venkat Ram {eddy, Sio P Bal Reddy,

aged about 30 1:rrrs, Occ: Business,

fuo 3- 16-9518 L Venkat ReddY Nagat,

RamanthaPur, L , derabad.

- I5.Satyawan Baltrr: S,/o Pandurang Rao,

aged about 28 1:.lrs, Occ: Business.

fuo 3-8- t 3i 14,'1. Chandrabagha Nivas,
'Nehru Nagar, R arnanthapur, Ftvderabad'

,/ rc.P. Sujatha W/o ? Sambaiah,

aged about 54 Years, Occ: Household,

R/o FIat No. 20 1. S\rN APartments'

Road No. l4' '3 rrimnYaPuri,

Pilsukhnagar, I lvderabad.

fT7.Y emuh Lpilcni \V/o V. MarkaodEya'' 
agedr;bout 40 yt:ars, Occ: Houqeholdr, .

PJo. 1-9-1115/2 Ram Nagar, Hvderabad'

,'t 3.Rudra Anasuya Si/q R. Shyarn Rao,

aged about 55 Y,:ars, Occ: Hsusehold,

IVo I -9-9 l/A,/4. fi.arn Nap.ar, I{lrderabad'

1-

Ch. Pramibla @1 Pushpa W/o Ch.Jangaiah;
aged about 35 1 ears, Occ: Household,

C/o P. Saobaian, R/o Flat!{oi{r0fit{,' . 
',,,.:

SM{ Apartme n ts, R6ad N6.r J.P, 1 i.,,i -' ;, 
r,a, i

Chaitanyapuri, f)ilsukhnagar, Hyderabad.

t
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:K. Srirrivsb rlllo ,Sreer€MLlw.
qged 4bout 43 ers, Oct: Busincss,
R/o Flat No. 303, Maruthi Homts,
dld Uarutfri Nagar, Kothape! Hyderabad.

R-/o Flat No. 303, Maruthi Homes,

Old Maruthi Nagar, Kothapeq Hyderahadt -tc

,.'20.R. Madhavi Wo Copala Krishna,' ,

aged about 32 Years, Occ: Household,

fuo 4-l I l/A, Public School,
RamanthaPur, HYderabad.

2l.ivl. Bikshma Chary' S/o Late'Iata Chary,

aged about 52,"-ears, Occ: Btrsiness,

ll., o. 3- l4-50, Venkat ReddY Nagar,

RamanthaPur, HYderabad.

-. 22.E. Venkata Lakshmi W/o E. Garesh,

aged about 48 Years, Occ: Household,

No l-a'27/71/36, Padmashalini C<ilony, '

Kavadiguda, HYderabad'

z'il.Y.v iiay u takshmi W/o P.v.S.Kmar Naidu,

aged atout 38 Years, Occ: Household,

No 2-2-185/24113/A/ I, Mallikarjuna Nagar,

Amberpet, HYderabad.

ftzq.rc. Narasimha Rao, S/o Sambasiva Rao'

aged about 34 Years, Occ: Business,

fuo 3-13-7lA, Srin ivasaPuram,

RamanthaPur, HYderabad.

r' 25.M. Bushanam, S/o M' Lakshmaiah,

ased about 40 Years, Occ: Business'

dto 3-14-36/5/4, Street No.2, Vivek Nagar,

RarnanthaPur, HYderabad'

,'zo.P. Sri Rarna SubramanYeswari

Wio P.V. V. SathYanaraYana,

aged about 29 Years, Occ: Household,

No )-3-64l96lF, Endowment ColonY,

RamanthaPur, HYderabad'

:{..::xr:r ilr!lt,: R€9!)'lr:' l

,.{9.K.Ka1arathi Wo K. Srinivas'
ag€d,absut 3E:ye$sioco: 'Ho8sholdli ir'; '\il-'dr.'':I : cLl '.i'

' ii:, 3r'r ir-n l'i tr

+-

. . Respondents/Petitioners

| . ':i',1'. i
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27.State of Telan,g,rra, rep. by its Secretary (Revenue). liecrr:lari rt Buildings,
Saifabad, Hyde'abad.

28.The District Col erctor, Ranga reddy district, Lakdikapool. H1'de'abad.

29.The lVlandal Rer,:nue Officer, Uppai Mandal. Ranga Flerld'l Di ;trict.

RESPONDENTS

Petition under S ection 151 CPC praying that in the r;ir:un stances stated

in the affidavit filed ir support of the petition, the High Cou 1 rral be pleased to

vacat6 the interim dirr:r;tion granted in WP No. 9124 of 2OO7 D:.. 2', .4.2007.

Counsel for the Petitioners: SRI HARENDER PRASAD

Counsel for the Respondent No.1, 2 & 4: GP FOR LAND ACQIJ lSlTlON -
Counsel for the Respondent No.3: M/s. D.MADHAVI, SC FOR tlMr)A /

SRI M.DHANANJAY RED D'Y, SC FOR HUDA

wRlT PETITION Nr): 18832 0F 2012

...PETITIONER
AND

1

Between:
Sri D.Bheemeri:rh, S/o Sri D.Tirupathaiah, Aged ab ou ( 9 Years, Occ
Agriculture, N o 2 -2-31 31 1, Amperpet, Hyderabad.

2

3

The Governmr:rrt of Andhra Pradesh, by its Principal S;e,lret,try, (Revenue),
Secretariat Builc i.rgs, Saifabad, Hyderabbd.

The District Coll :ctor. Ranga Reddy District, Lakdikapul, H'7Cer abad.

The Hyderab_:rcl Metropolitan Development, Authoril,z rep by its Land
Acquisition Oflir:er, Block-A, District Commercial Cc,mlrlex, Tarnaka,
Hyderabad - 0;z

.R:SPONDENTS L-."

Petition under ,\rticle 226 of the Constitution of lndi: I)-ay ng that in the

circumstances state,J n the affidavit filed therewith, the liSh Jourt may be

pleased to issue ar order or Writ more particularly one n ratrre of Writ of
Mandamus or an ap lropriate writ or order setting aside tre rassed in file
No.LA/363/RR1156105 dated 08-06-2012 in Award 4t2O12, ct.:)t-C1-2012 by the

Respondent No.3 as illegal, arbitrary and contrary the juclgerrrent of the Honble

Supreme Court of lndia and violative of Articles 14 and 300-\ rtf tl e Constitution

of lndia.

e
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l.A. NO: 1OF 2012(WPMP. NO:24127 OF 20121

Petition under section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High couri may be pleased to

stay of all further oroceedings including dispossession of the petitioner from the

laMs admeasuring an extent of Ac.0-05 Guntas in Sy'No'508 and Ac 2-29

Guntas in Sy.No.509 situated at Uppal Bhagath village, Ranga Reddy District

pending disposal of the above Writ petition.

l.A. NO: 2 OF 2012(WPMP. NO:28534 0F 20 121

PetitionunderSectionl48r/wl5lofCPCprayingthatinthe
circumstances stated in the affidavit filed in support of the petition, the High

Court may be pleased to extend the interim stay granted in

w.P.M.P.No.2 4127 12012 in w.P.No.18832l2o12 dated 25-06-2012 until further

orders in respect of the lands admeasuring an extent of Ac.0-05 Guntas in

sy.No.50B and Ac.2-29 Guntas in sy.No.509 situated at Uppal Bhagath Village,

Ranga Reddy District in pursuance to the award passed in file

No.LA/363/RR/1 56/05 dated 08-06-2012 in Award No.412012, d1.31-01-2012 by

the Respondent No.3 herein pending disposal of the Writ Petition'

l.A. NO: 3 OF 20'12 (WPMP. NO:329 29 0F 20 121

Petition under Section 146 riw 151 of CPC praying that in the

circumstances stated in the affidavit filed in support of the petition, the High

Court may be pleased extend the interim stay granted in

w.P. M.P. No.2 41 27 t2o1 2 in w.P. No. 1 88 3212A1 2 dated 25-07 -20 1 2 until further

orders in respect of the lands admeasuring an extent of Ac.0-05 Guntas in

sy.No.508 and Ac.2-29 Guntas in Sy.No.509 situated at Uppal Bhagath Village,

RangaReddyDistrictinpursuancetotheawardpassedinfile
No.LA/363iRR/156/05 dated 08-06-2012 in Award No.412012, dfi1-a1-2012 by

the Respondent No.3 herein pending disposal of the Writ Petition'

l.A. NO: 4 OF 2012(WPMP. NO: 39882 OF 2012)

Petition under Section 148 r/w 151 of CFC praying that in the

circumstances stated in the affidavit filed in support of the petition, the HQh:i
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Court may be pieased to extend the interlnr stay granted in

W.P.M.P.No.2853412C12 in W.P.No. 1883212012 dated 07-,19-20 l2 until further

orders in respect o'the lands admeasuring an extent of li;.0-05 Guntas in

Sy.No.508 and Ac.2-29t Guntas in Sy.No.509 situated at Upp€ I Blragath Village,

Range Reddy Dislr ct in pursuance to the award I)a ise,l in file No

LA/363iRR/1 56/05 da'e;d 08-06-2012 in Award No.412012, ct.:i1-( 1-2012 by the

Respondent No.3 he'r,in pending disposal of the Writ Petitror.

l.A. NO: 2 OF 2013(W[)MP. NO: 6263 OF 2013)

Petition under S)r:ction 151 CPC praying that in the circ,um;tances stated

in the affidavit filed ir support of the petition, the High Courl rray be pleased to

permit the Petitioner to amend the 6th and 7th lines of rna n l)ra y'er and in the

petition at "as contrary to the judgement of the Hrn bl,= tligh Court in

W.P.No.'1927212006 dated 2B-O2-2O1'1" instead of "contrary to thr judgement of

the Hon'ble Supreme ()curt of lndia" in the Writ Petition.

t.A. NO 1 0F 2013 'MP. NO: 102 OF 2013)

Between:
The Hyderabad tvletropolitan
Acquisition Oeficer, Block-A,
Hyderabad - 07

Development, Authoritl r lp by
District Commercial Cr:mp lex,

its Land
Tarnaka,

..PETITIONER
AND

1

2

3

Sri D.Bheemaiah, S/o Sri D.Tirupathaiah, Aged about 6,) Years, Occ
Agriculture, N o'.'.- 2-31 31 1, Amperpet, Hyderabad.
The Governmen: of Andhra Pradesh, by its Principal Secreta ry, (Revenue),
Secretariat Buil,J ngs, Saifabad, Hyderabid.

The District Colle ctor, Ranga Reddy Diskict, Lakdikapul, llycler;rbad.

...Rt:SPONDENTS

Petition under S ection 151 CPC praying that in the circr ms tances stated

in the affidavit filed in support of the petition, the High couri nr ay be pleased to
vacate the interim order granted in W.p.M.p.No.2l4i 2 z ()F 2012 in

W. P.N0. 1 8832 o't 20 1 2 <lated'. 25-06-2A1 2.

Counsel for the Petitioner: SRt D.RAMAKRISHNA /



t4

Counsel for the Respondent No.1 & 2: GP FOR REVENUE

Counsel for the Respondent No.3: M/s. D.MADHAVI, SC FOR HMDA

WRIT PETITION NO: 36936 OF 2013

2. P.Kumar, S/o Late Yadaiah
H.No.12-194, Adarsh Nagar
District.

Between:
'l . Smt. P.Lakshmi, W/o Late Yadaiah @ Yadagiri, Aqed 48 Years, Occ Pettgry,

R/o H.No.12-194, Adarsh Nagar, Peerzadiguda, Uppal Mandal, Ranga Reddy
District.

@ Yadaqiri, Aqed 30 Years, Occ Pottery, Rl/o
-peerzadiguoal Upp J Mandal, Ranga Reddy

...PETITIONERS

AND
1

2

3

4

5

The State of Andhra Pradesh, Rep. by its Principal Secretary' Revenue
Department, Secretariat Buildings, Hyderabad.

The District Collector, Ranga Reddy District, Lakdikapul, Hyderabad.

The Hyderabad Urban Development Authority, Rep. by its Land Acquisition
Officer, Paigah Palace, Begumpet, Hyderabad.

The Mandal Revenue Officer, Uppal Mandal, Ranga Reddy District.

Nidanakavi Laxmaiah, (Died per Lr as R-18 to 22) S/o Rangaiah, Ri/o

H.No.2-1 1-93,2-11-102, Kummari Basti, Uppal, Ranga Reddy District.

Kedari Sudershan, (Died per Lr as R-7 to 12) S/o Not known to the
Petitioners, Ryo H.No.2-11-140, Kummari Basti, Uppal, Ranga Reddy District.

Cl

7. Kedari Sarojrni @ Sarola, /
Wo Late Kedari Sudershan, Aged 53 Years
Occ: Household, R/o H.No.2-1 1-1.'10,

Annapurna Colony, Uppal,
Ranga RedCy Distnct.

12.Kedari Vinod Kumar.
S/o Lale Kedadi.Sudershan Aged 22 years,
R/o H.No.2-'l 1-140. Annapurna Cotony, Uppal,
Ranga Reddy Drstrict

8. Kedari Praveen Kumar,
S/o Late Kedari Sudershan, Aged 32 years,
Rl/o H.No.2-'l 'l - 140, Annapurna Colony, Uppal,
Ranga Reddy District.

9- Keddri Prashanth Kumar,
S/Q Late Kedari Sudershan, Aged 30 years,
R/o H.No.2-'11-140, Ahnapurna Cclony, Uppat,
Ranoa R€ddy District.

10.Kedari Pratibha,
D/o Late Kedari Sudershan, Aged 27 years,
R/o H.No.2-11-140, Annapurna Coiony, Uppat,
Ranga Reddy District.

1 l.Kedari Pramod Kumar,
Sio Late Keda( Sudershan. AgEd 25 years,
R/o H.No.2-11:140, Annapurna Colony, Uppat,
Ranga Reddy District.

;\w

I



I 3 A. Bhiksh; ! athi, S/o Late A. Balarxma
Agecl abc)Li 4B years, Occ: Drjver,
R/o l,Nc .l 17-724/468, Annapurna Nagar,
Uppa , R,l'r:ja Reddy District.

l+ G. SlakLr: rala, W/o G. Swamy,
Aged abc,t l 65 years, Occ:Housewife,
R/o H.Nc..l 22, Rudravelli, Raghavapur,
NalgondEr ) istrict.

1f s. nnlaian, s/o Late yashodha,
Aged abc)Lt 35 years, Occ: Cohstable,
R/o H.Nc.:l- 23, Kothapet,
Saroornagar Mandal, Keshavagiri Post,
Ranga Rec dy District.

S. Venkatesh, S/o Late Yashodha,
Aged about 30 years, Occ: Constable,
R/o H.No.2-23 Kothapet,
Saroornagar \43ndal, Keshavagirl Pqst,
Ranga Reddy [)]strict.

l/. a. nnasuya, !v,'o Ramulu,
Aged about 6C !ears, Occ: Housewife,
R/o H.No.4-4.[.], Near Govt. School,
Hayathnagar, llanga Reddy D istrict.

t6

I I Nidanakavi Sri F:a1ulu, S/o. Late Nldanakavl Laxmaiah,
Aged aboui 52 yea"s, Occ. Busjness,

l! wrOanatavi Rang. I,tayakulu, S/0. Late Nidanakavi Laxmaiah,
Aged about 45 ) e: -s, Occ. Business,

ZO Nidanakavi Chardra Shaker, S/o. Late Nrdanakavi Laxmaiah,
Aged about 42 ye)s, Occ. Business,

L/. Nidanakavi Sudha <ar, S/o. Late ruidanakavi Laxmaiah,
Aged about 40 ye;rrs, Occ. Business,

XL' Nidanakavi Srinivas, S/o. Late Niiorrakavi Laxmaiah,
Aged about 35 yei rs, Occ. Businr:ss,

Respondent Nos. 18 :o 22 are R/o H.No.2-11-102, Bharath Nagar,
Uppal, Ranga Redd/ ) st.ict

...F EIS PCINDENTS

(Respondent Nos.7 to 12 are brought on record as Lrs of det:ease.J respondent
No.6, vide lA.No.2 of :21114 (Wpmp.No.l3729 ot2024l)
(Respondent Nos.13 tc 17 are impleaded, vide lA.No.1 of 2015,
(Wpmp.No.49039 of 2015)) &
(Respondent Nos.18 tc 22 are brought on record as Lrs of derc,:as,:d
respondent No.S, vide lA.No.2 of 2O17 (Wpmp.No.32092 ot 2(t1'tl a,; per Court
order dated 23.08.2024 in WP.NO.36936 of 2013)

II

!

I



Pe'Jtion under Article 226 of the Constitui:on of lndia praying that in the

circumstances stated in the affidavit filed therewith, the High Court may be

pleased to issue an appropriate Writ, Order or direction. more particularly one in

the nature of Writ of lvtandamus, directing the Respondents 1 to 4 to make

payment of compensation to the Petitioners herein towards their half share in the

acquired lands (1) to an extent of Ac.1-32 Gts in Survey No.458, (2) to an extent

of Ac.0-15 Gts in Survey No.510 situated at Upcal Bhagath Village and Mandal in

Ranga Reddy District pursuant to the Awards (1) No-14/2008, dated 19lO7l2OO8

in File No.LA/363/8R,I155/05 aad (?) No.15/2008. dated i9i07l2008 in File

No.LA/363/RR/'156/05 passed Dy the 3rd Respondent in terms cf G-O.Ms.No.36

Municipal Administration and Urban Development Depa!'tment, tJated 2210112011

or alternatively to refer the matter to the Civi! Court under Section 18 (2) Ryw

Sections 30 and 31 of the Land Acquisition Act for fair adjudication and making

payment of compensation to the interested persons.

l.A. NO: 1 OF 2013(WPMP. NO:459s2 0F 2013)

Petition under Section 151 CPC oraying that in the circumstances stated

in the affidavit filed in support of the petition, the High Court may be pleased to

stay ail further proceedings in pursuance of the Awards (1) No.1 l2008, dated

191C712008 in File No.LA/363/RR/155/05 and No.15/2008, dated 1910712OO8 in

File No.LA/363/RRi I 56/05 on the file of the 3rd Respondent, Land Acquisition

Officer, including the payment of Compensation to the Respondents 5 & 6 in

terms of G.O.Ms.No.36 Municipal Administrdtion and Urban Development

Department, daled 221O11201 't; pending disposal of the Writ Petition;

l.A. NO: 1OF 2017 (vwM P. NO: 1246 OF 2017)

Between:
1 Nidanakavi Laxmaiah, (Died per Lr) S/o Rangaiah, aged 75 years, Fyo

H.No.2-1 1-93, 2-11-1O2, Kummar! Basti, Uppal, Ranga Reddy District.

2 Nidanakavi Sri Ramulu, S/o. Late Nidanakavi Laxmaiah, aged about 52 years,
Occ: Business,

3 Nidanakavi Ranga Nayakulu, S/o. Late Nidanakavi Laxmaiah, aged about 46
years, Occ: Business,

4 Nidanakavi Chandra Shaker, S/o. Late Nidanakavi Laxmaiah, aged about 42
years, Occ: Business,
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5 Nidanakavi Sudhakar, S/o. Late Nidanakavi Laxmaiah, ag t>d rbout 40 years,
Occ: Business

6 Nidanakavi Srnivas, S/o. Late Nidanakavi Laxmaiah, irg:d ;tbout 35 years,
Occ: Business

Petitioner Nos.2 to 6 are FUo. H.NO.2-11-102, Bh;rrath Nagar, Uppal,
Ranga Reddy Iristrict.

.,.PETITIONERS

AND
1

( XeOari Sarojini @ Sar:1a 1
'ffo Late Kedari Suder: "an, Aged 53 Years,
Occ: Household, R/o l-l No 2-1'1-140,

Annapu rna Colony, Ul):;1,
Ranga ReddY District

Kedari Praveen Kumar,
S/o Late Kedari Suders;ha''r, Aged 32 Years,
R/o H.No.2-11-140, Ann:1;urna Colony, Uppal,
Ranga Reddy District.

Jo Kedari Prash anth Kumar
S/o Late Kedari Suders,h?:'r, Aged 30 Years,
R/o H.No.2-11-140, Ann.:purna Coiony, Uppal,
Ranga Reddy Disirict.

rl Kedari Pratibha,
D/o Late Kedari Sudersihax, Aged 27 )ears,
R/o H.No.2-11-140, Anlirourna Coioriy, Uppal,
Ranga Reddy District.

) )- .Kedari Pramod Kumar,
S/o Late Kedari Sudersh:n, Aged 25 Years,
R/o H.No.2-11-140, Anrzrlurna Colony, Uppal,
Ranga Reddy District.

2

.|

Smt. P.Lakshnri W/o Late Yadaiah @ Yadagiri, Agecl 43'vea's, Occ Pottery,
Rl/o H.No.12-'1 '3,1 Adarsh Nagar, Peeaadiguda, Uppal tt4arda , Ranga Reddy
District.

P.Kumar, S/o Late Yadaiah @ Yadagiri, Aged 30 \/eitrs, O:c Pottery, Fi/o
H.No.12-194, Adarsh Nagar, Peerzadiguda, Upp J Marrlal Ranga Reddy
District.

The State of l,rrdhra Pradesh, Rep. by its Principal St:cr,rtary, Revenue
Department, S,3,lretariat Buiidings, Hyderabad.

The District Coll:ctor. Ranga Reddy District, Lakdikapul. Hyde abad.

The HyderabaC Urban Development Authority. Rep. bV i:r; L and Acquisition
Cfficer. Paigah l),alace. Begumpet, Hyderabad.

The Mancjal Rr:r'enue Officer, Uppal Mandal, Ranga Flecd)' Di: trict.

Kedari Sudershan, (Died per Lr) S/o Not known to th 3 r)etitioners, Ryo
H.No.2-1 1-140, (ummari Basti, Uppal, Ranga Reddy District.

...RESPONDENTS

4

E

6

7

?
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'" ' Kedari Vinod Kumar.
') s-io l"t. kedari Sudershan, Ageo 22 Years'

njo ff flo.Z-f f-f+0, Annapurna Colony Uppal'

Ranga Reddy District'

1,, a. Bhikshaoathi, S/o Late A' Balamma
'"' aq"a aboul c8 Years, occ: Driver'

ii7" jr.rv"l-rz- L241468, Annapurna Nagar'

. UPPal, Ranga Reddy District'

i\- G. shakunthala, w/o G. Swamy,
I r n.J io.rt 65 Years, occ:Housewife'

Rio H.ttto.z-zz, Rudravelli' Raghatrapur'

Nalgonda D istrict'

l L s. Aniaiah, S/o Late Yashodha'
' 
o 

itlo".o"ri Cs Y"u,.s, occ: constable'

R7o H. No.2-23, KothaPet'
du.ool"isur. Mandal, Keshavagiri Post'

Ranga Reddy District'

s. venxateih, s/o Late Yashociha,
nged ibout 30 Years, Occ: Constable'

R/o Il. No.2-23, KothaPet,
Saroornaga r Mandal, Keshavagiri Post,

Ranga Reddy DistricL.

B. Anasuya, W/o Ramulu,
Aoed about 60 Years, Occ: Houscwife,
R/o H.No.4-4-82, Near Govt School,

Hayathnagar, Ranga Reddy D istrici'

(Petitoner Nos.2 to 6 are brought on record as Lrs ofdeceased respondent No 5'

Vide lA No.z of 2017 (WPMP.No.36936 of 2017 ),

(Respondent Nos.s to 13 are brought on record as Lrs of deceased respondent No 6' 
:- r . .'.

Vide lA No.2 of 2014 (WPMP.No 13729 of 2014 ), i:-o.); .

(Respondent Nos. 14 to 18 are impleaded Vide lA No 1 of 2015, (WPMP No 49039 of2o15, &

lc

as per court order dated: 23.08-2024, ifl WP. No- 35935 of 2013 )

Petition under Section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High Court may be pleased to

vacate the interim order dl'17 J22013 passed in W'P M P'No '45952 of 2013 in

W.P. No.36936 of 2013 in the interest of justice'

Counsel for the Petitioners: SRI BAJRANG SINGH THAKUR

Counsel for the Respondent No'1, 2 & 4: GP FOR LAND ACQUISITION

Counsel for the Respondent No'3: M/s' D'MADHAVI' SC FOR HMDA

Counsel forthe Respondent No'7 to 12: SRI K'GOVERDHAN REDDY

Counsel for the Respondent No'13 to 17: SRI CH'RAVINDER

Counsel for the Respondent No"l8 to 22: SRI VENKATESWAR VARANASI

The Court made the following: COilfltON ORDER{

\

c
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THE HON'TILE THE CHIEF JUSTICE AT.OK A]F'4])HE

AND

THE HOII'BLE SRI JUSTICE J.SREENTVA S :R3,O

W.P.Nos,, 1.9216 of 2O06. L9272 of 2o,o6.u1993 of
2o07 9124 of 2OO7 18832 of 2OL2 and 36'113(r of

2013

COMMON O]TDER.. (Per the Hon'ble the Chief Justic<z A ok Arr dhe)

Mr. I) Iiamakrishna, learned counse lor the

petitioners in W.P.Nos. 19216 of 2006, 191272 tf 2006

and 18832 o{ 2012.

Ms. t) lladhavi, learned Standing Cr urtst 1 for

Hyderabad N{etropolitan Development Aut rc,r-it.' for

respondent Nc,.3 in all the writ petitions.

2. In these writ petitions, the petiticnrlrs have

assailed the .,ralidity of the notification datecl 23 ()B 2OO5

issued under liection 4 of the Land Acquisiti,cn A.ct, 1894

(hereinafter r:ferred to as 'the ActJ and decleuati:n lated

O5.O7 .2006 issued under Section 6 of the A<:t n,L erein

land of the petitioners situated in differe nt s -rrvey



)

numbers at Uppal Bhagath Village, Uppal Mandal,

Ranga Reddy District was notified for acquisition for the
purpose of Moosi River Conservation and River Front
Development. For the facility of reference, facts in
W.P.No. 19216 of 2006 are being referred to.

3. petitioner No.I claims to be the owner of
land measuring Acs. 3.10 guntas of Survey No.507,

situated at Uppal Bhagath Village, Ralga Reddy District.
The land held by petitioner No. r is agriculture in nature
and is an ancestral property. The aforesaid land atong

with lands situated in different survey numbers was

required for Moosi River Conservation and River Front

Development. Thereupon a notification bearing

No.GI/4240/2OOS dated 23.08.2O05 was issued under
Section 4 of the Act. petitioner No.l filed an objection to

the aforesaid notification. However, without considering

the objection of petitioner No.l and without supplying

him a copy of the enquiry report, a declaration dated

O5.O7.2006 under Section 6 of the Act was issued.

f1
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4 . Itr the aforesaid factua'I backgrou ntl , ' hese

petitions have been filed.

5. A --rivision Bench of this Court for tt e ree sons

assigned in the judgment dated 04.04.202'4 pzLssr:d in

W.A.No.338 tl 2014 has dismissed the wlit arpeal

preferred by ttre State and has affirmed the orc e:- ptLssed

by the learnecl Single Judge remitting the ma te'- t l the

Land Acquis;i:ron Officer for a fresh enquiry irt ::rrns of

Section 5-A oI the Act.

6. F'r,r the reasons assigned by a DivisiorL E ench

of this Court ln judgment dated O4.04.2024 prlss:d in

W.A.No.33B rtl 2014, the declaration dated O5'O7 2006

issued undt:r Section 6 of the Act is quaslee 1 irn I the

matter is rer:-ritted to the Land Acquisition Olh<:er for a

fresh enquin' under Section 5-A of the Act' I: uill be

open for tht: I.and Acquisition Officer to prrlc'le(l e fresh

from the steLS;r: of an enquiry as envisaged uncet' Sr'ction

5-A of the Ac:.



n

of.

7 . Accordingly, the Writ Petitions are disposed

Miscellaneous petitions, pending if any, shall stand

closed. There shall be no order as to costs.

SD/-N. SRIHARI
ASSISTANT REGISTFAR

sEcfloN o#,..*//TRUE COPYII

To,
'l . The Prin pal Secretary, Revenue Department, Secretariat Buildings,

yderabad.Saifabad,

2. The District Collector, Ranga Reddy District, Lakdikapul, Hyderabad.

3. The Land Acquisition Officer, Hyderabad Urban Development Authority,
Paigah Palace, Begumpet, Hyderabad.

4. The Land Acquisition Officer, Hyderabad Metropolitan Development,
Authority, Block-A, District Commercial Complex, Tarnaka, Hyderabad - 07

5. The [Mandal Revenue Officer, Uppal Mandal, Ranga Reddy District.

6. One CC to SRI B.S.S.PRASAD, Advocate [OPUC]

7. One CC to SRI BAJRANG SINGH THAKUR, Advocate [OPUC]

8. One CC to SRI C.DATUODAR REDDY, Advocate [OPUC]

9. One CC to SRI K.GOVERDHAN REDDY, Advocate IOPUC]

10.One CC to SRI CH.RAVINDER, Advocate [OPUC]

1'1 . One CC to SRI G.RAJESHWAR REDDY, Advocate IOPUCI

12.One CC to SRI VENKATESWAR VARANASI, Advocate IOPUC]

13.One CC to SRI D.RAIVAKRISHNA, Advocate [OPUC]
'14.One CC to SRI HARENDER PRASAD, Advocate [OPUC]

15.One CC to SRI P.RAJAGOPALA RAO, Advocate IOPUC]
'l6.One CC to SRI A.S.NARAYANA, Advocate [OPUC]

17.One CC to SRI M.DHANANJAY REDDY, SC FOR HUDA [OPUC]

18. One CC to M/s. D.MADHAVI, SC FOR HMDA [OPUC]
'19.Two CCs to GP FOR REVENUE, High Court for the State of Telangana at

Hyderabad [OUT]

20.Two CCs to GP FOR LAND ACOUISITION, High Court for the State of
Telangana at Hyderabad [OUT]
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4 DRAFTS

HIGH COURT

DATED: 2310812024
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COMMON ORIIER

WP.Nos.19216 of 2006, 19272 of 2006, 41993 of 2007,
9124 of 2007, 18832 ot 2012 and 36936 c,f i2013

DISPOSING OF ALL THE WRIT PETITIOI{I:i,

WITHOUT COSTS
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